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15. 20/ 3/2006 Upon hearing  Mr.  8.  Sharma,  learned  Senior

Counsel  assisted  by  Mr.  J.K.  Kharka  and  also  Mr.

S.P. Wangdi,1eamed Advocate General for the State

assisted  by  M.  J.B.  Pradhan  at  some  length,  M.

Sharma,    learned    Senior    Counsel    in    his    usual

frankness  submitted that the petitioner  does  not like

to press this writ petition and that being the position,

Mr. 8.  Sharma submitted that the petitioner may be

allowed to withdraw the writ  petition.  In view of the

above   position,   this   writ  petition   is   dismissed   as

withdrawn.
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